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CENTRAL ELECTRICITY REGULATORY COMMISSION
NOTIFICATION
New Delhi, the 23rd March, 2016

No. 5/6/2016-Reg.Aff./CAC (20)/CERC.—In exercise of the powers conferred on it by Section 80 of the
Electricity Act, 2003 (36 of 2003), and in supersession of the Central Advisory Committee constituted vide Notification
No.:5/6/2012-Reg.Aff./CAC (17)/CERC dated 21" January, 2013, the Central Electricity Regulatory Commission
(CERC) establishes the Central Advisory Committee (CAC) as under : -—

1. Member (Electrical), Railway Board, 213, Rail Bhawan, New Delhi. — 110001.

2. Chairman & Managing Director, National Hydro Power Corporation Ltd., Sector — 33, Faridabad — 121003
(Haryana).

3. Chairman & Managing Director, NTPC Ltd., Core — 7, SCOPE Complex, Lodhi Road, New Delhi- 110003.

4. Chairman & Managing Director, Power Grid Corporation of India Ltd., Plot No. 2, Sector — 29, Gurgaon —

122001 (Haryana).
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Chairman & Managing Director, Karnataka Power Transmission Corporation Limited, Kaveri Bhawan, K.G.
Road, Bangalore — 560009 (Karnataka).

Chairman, ASEB and Managing Director, Assam Power Distribution Corporation Limited, Bijulee Bhawan,
Paltan Bazar, Guwahati — 781001 (Assam).

CEO, Reliance Infrastructure Limited, 7th Floor, Raheja Point, Vakola Pipeline Road, Near Shamrao Vitthalrao
Bank, Santa Cruz (East), Mumbai — 400055.

Managing Director, Tata Power Company Ltd., Bombay House, 24, Homi Modi Street, Fort, Mumbai — 400001.

President, Confederation of Indian Industry, Mantosh Sondhi Centre, 23, Institutional Area, Lodhi Road, New
Delhi — 110003.

President, Federation of Indian Chambers of Commerce and Industry, Federation House, Tansen Marg, New
Delhi — 110001.

Chairman, Maharashtra State Electricity Distribution Co. Ltd., Plot No. G — 9, Prakashgarh, 4™ Floor, Prof.
Ananat Kanekar Marg, Bandra (East), Mumbai — 400051.

Chairman & Managing Director, GRIDCO Ltd., Janpath, Bhoi Nagar, Bhubaneswar — 751002 (Orissa).
Chairman-cum-Managing Director, PSPCL, Regd. Office-PSEB, The Mall, Patiala — 147001 (Punjab).

President, Graduate Engineers Association, Maharashtra State Electricity Power Generation Corporation
Limited, Quarter No. IV/ 8/4 KTPS Colony Vidyut Vihar, Koradi-441111, Dist. Nagpur (MS).

Mehta, Shri Pradeep S., Secretary General, Consumer Unity & Trust Society, D-217, Bhaskar Marg, Bani Park,
Jaipur — 302016 (Rajasthan).

Dixit, Shri Shantanu, Coordinator, Prayas (Energy Group), C/o Amrita Clinic, Athawale Corner, Karve Road,
Deccan Gymkhana Corner, Pune — 411004 (Maharashtra).

Hande, Dr. Harish H., Managing Director, SELCO Solar Light Pvt. Ltd., No.690, Ground Floor, 15th Cross, 2nd
Floor, J.P. Nagar, Bangalore (Karnataka).

Mathur, Dr. Ajay, Director General, The Energy and Resources Institute, Darbari Seth Block, Habitat Place,
Lodhi Road, New Delhi — 110003.

Agnihotri, Dr. Balram Satish, Former Secretary, MNRE and Professor, Indian Institute of Technology, Mumbai.

Shankar, Shri Ajay, Former Secretary, DIPP & Special Secretary, Ministry of Power, Flat No.202, Tower-34,
Commonwealth Games Village, Delhi-110092.

Chairman & Managing Director, PTC India Limited, 2™ Floor, NBCC Tower, 15 Bhikaji Cama Place, New
Delhi — 110066.

Tanti, Shri Tulsi, Chairman, Suzlon, One Earth, Opp. Magarpatta City, Hadpasar, Pune — 411028 (Maharashtra).

Jaain, Shri Vneet S, CEO (Power), Adani Power Ltd., Achalraj Building Opp. Mayor Bungalow, Law Garden,
Ahmedabad - 380006 (Gujarat)

CEO, NVVNL, 7* Floor, Core-3, SCOPE Complex, Lodhi Road, New Delhi — 110003.
Chairman, PFC, Urjanidhi, 1, Barakhamba Lane, Connaught Place, New Delhi - 110001.

Deshpande, Adv. Shirish V., Chairman, Mumbai Grahak Panchayat, Grahak Bhavan, Sant Dnyaneshwar Marg,
Behind Cooper Hospital, Vile Parle (W.), Mumbai- 400056.

Shahi, Shri R.V., Secretary (Power) Retd., 14 Factory Road, A-Block, Ground Floor, Near Vardhman Medical
College, Safdarjung Enclave, New Delhi — 110029.

Pandey, Prof. Ajay, Dean (Programmer), [IM (Ahmedabad), Vastrapur, Ahmedabad — 380015 (Gujarat).

Khurana, Shri Ashok, Director General, Association of Power Producers (APP), 501-502, 5t Floor, Mohander
Building, 13, Tolstoy Marg, New Delhi — 110 001.

Director General, ICAR, Room No.105, Krishi Bhawan, Dr. Rajinder Prasad Road, New Delhi — 110001.
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2. In terms of the provisions of Section 80 (3) of the Electricity Act, 2003, the Chairperson, CERC shall be the
ex-officio Chairperson of the CAC and Members of the CERC and Secretary to the Government of India in charge of the

Ministry of Department of the Central Government dealing with Consumer Affairs and Public Distribution System shall
be the ex-officio Members of the CAC.

3. This notification shall be effective from the date of issue.

T. ROUT, Chief (Legal)
[ADVT.-11I/4/Exty./416./(150)]
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